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MA/443/2018 in CP/193/1B/2018 24

ORDER

Counsel for Applicant present. Interim Resolution Professional present. Perused the
Application. Heard the Counsel for Applicant. It appears that in the light of the order
passed in MA/421/2018 filed in CP/193/IB/2018, the MA is required to be referred to
the RP as representation on behalf of the Home Buyers and the RP after perusal of
the same, will redress the genuine grievances of the Home Buyers. Accordingly,

MA/443/2018 filed in CP/193/1B/2018 stands disposed of.
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(CH. MOHD SHARIEF TARIQ)
MEMBER (JUDICIAL)



